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.Extension of Services of Chairman.

Railway Board

2577. SHRI KISHOR MEHTA:
SHRI SURESH KALMADI-
%
Will the Minister of RAILWAYS be
pleased to state;

(a) whether it is a fact that the Chair-
man. Railway Board, has been given ex-
tension for six months;
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(b) if so, what are the reasons there-
for; and

(c) whether it is in contravention of
the Prime Minister's recent directive in
this behalf?

THE MINISTER OF RAILWAYS
(SHRI A. B. A. GHANI KHAN CHOU-
DHURY): (a) to (c) The Chairman,
Railway Board has been given extension
for six months beyond superannuation by
the Government in administrative in-
terest.

Per capita quantity of ration

2578. SHRI SHANKER SINH VAG-
HELA; Will the Minister of FOOD AND
CIVIL SUPPLIES be pleased to state;

(a) what is the quantity of ration in
respect of cereal, pulses, edible oil and
sugar sanctioned for different categories
of persons by the Central Government;

(b) how does it compare with their per
capita availability in India; and

(c) what are the reasons for the gap,
if any?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF ELECTRONICS
AND IN THE MINISTRY OF
FOOD AND CIVIL SUPPLIES (SHRI
M. S. SANJEEVI RAO); (tt) to (c) Tlie
Central Government supplies seven essen-
tial commodities including wheat, rice,
edible oils and sugar to the States for dis-
tribution through' Public Distribution Sys-
tem. These allocations by the Central Gov-
ernment are supplemental in nature to
the open market availability of these com-
modities. The quantity of these commo-
dities for distribution per person is fixed
by the concerned States subject to avail-
ability of stocks. People are free to pur-
chase additional quantities if needed, from
the open market.

Purchase of Commodities at Support Prices

2579. SHRI SHANKER SINH VAG-
HELA; Will the Minister of FOOD AND
CIVIL SUPPLIES be pleased to state-.

(a) what is the number of the regula-
ted markets where Government or  their



